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ELECTION COMMISSION OF INDIA

NOTIFICATION
THE 21°" JUNE 2023
No. 429/BR/2008 (2) :- In exercise of the powers conferred by sub-section (1) of
section 13c of the Representation of the People Act, 1950 (43 of 1950), the Election
Commission hereby directs that following amendment shall be made in its Notification

No. 429/BR/2008(2) dated 2 June, 2008, namely ;
In column 2 of the Table appended to the said notification, the following entry shall

be substituted at SI No. 3 against items No. 208-Sasaram mention in Column No. (1).
Number and name of Assembly Assistant Electoral Registration Officer

Constituency
1 2
3) Deputy Municipal Commissioner,
Nagar Nigam, Sasaram

208-Sasaram

By Order,

SUJEET KUMAR MISHRA,
SECRETARY,

ELECTION COMMISSION OF INDIA.
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